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COLLEGE OF PHARMACY
(Approved by PCI, New Delhi & Affiliated to JNTU Hyderabad)
Chowdariguda (V), Ghatkesar (M), Medchal - Malkajgiri (D). Ph. No. 6305324412, 9959289089, 9394544566
ADMISSION NOTIFICATION FOR CATEGORY-B SEATS 2023-24

Applications are invited for admission into 1* year B. Pharmacy, Pharm.D & M. Pharmacy

from the eligible candidates for the following courses
(o2517] 1-1- 30 B. Pharmacy [Pharm.D M. Pharmacy
e Reg. Aff. [P" Analysis | P'Ceutics [P’ Chem P" Cology [P’ Practice|
B’ Cat. Seats S ¢ [ 4 [ & | 4 | 3 [ 1

E-mail: princeton.pharmacy@gmail.com | www. pcop.org.in | Sd/- Principal
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WWW.FINANCIALEXPRESS.COM

, FINANCIAL EXPRESS

o STATE BANK OF INDIA RACPC KOMPALLY-63340
SUCHITRA ‘X' ROAD, HYDERABAD-500067.

DEMAND NOTICE

(Under Section 13 (2) of Securitisation and Reconstruction of Financial Assets &
Enforcement of Security Interest Act, 2002 Read with Rule (3) of the Security
Intarest (Enforcement] Rules, 2002.

Aratics s hareby ghiven that the following Bormowes's, Co-bormower & Guarantors have
defaulted in the repayment of principal and interest af the kaans faslity abtained by them
friom the: Bank and the leans have bean classilied as Non-Perdarming Assels (MPA). The
netices ware issued o them under Section 132} of Securitzation and Re-construction of
Financial Assets and Enforcament of Security Interest Act 2002 an their last known
addresses, but they have been returmsd unsersed and as such they ars hereby informed
by wiay of this public notice

FORMA
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary
Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF SRI VISHNU
FINANCE AND INVESTMENT PVT LTD

—

NAME OF CORPORATE PERSON Sri Vishnu Finance and

Investment Pvt Ltd

3 AUTHORITY UNDER WHICH CORPORATE i

41" CORPORATEADENTITY NUMBERFLIMITED

S| Mame of the Barrowers | Dratails of Properlies | Address of Arnont
[ Date of Motice | Securad Assafs o be Enforced autstanding
Date of NEA
1 1. Mr. Ghattamaneni Srinivas | &l thal part and Parcel of Land Rs.

Sio Subba Rao,
3, Ghattamaneni Vijay

marked as Flot No: 16| 1,72,61,542/-
admeasuring 273 Sg. Yards or

a5 an

Srinath S/o Subba Rao, both | 228.26 Sq. mirs forming part of | se 42 2q00
are resiidng at H.no: 1-7-164/ Sureey Hn'% T Pan,_ 318 Part Plus Interest,
1/A, Sri Sai Nilayam, South 457 and 4::1_EIF'E|r1. Sifuated at charges &
Kamala nagar. ECIL, Khapra WVillage, Keeasara i e
Hyderabad - 500062, 2. Mrs. Revenue Bandal, R. H_ !:!'l!a'rr_:m

Bollineni Shila Dio Boliineni | Nder Ehapra -Municipality,  SHEWRES

belonging to Sr. Ghattamaneni|  thenson.

Hishore Babu, H.Mo: 8-3-168/
CveE, Plal noGE, Dpo: Banjara
kalyan, kahyan nagar, Hyd'bad.
Ao Mo, 36494737227

MPA Date @ 30.09.2023
Demand Motice D ;
0082023

Branch: Shankarampet

The steps are being taken for substituled service of notice, The above Borrower(s)
and for thelr Guarantar(s) (whenever appiicablelare hereby called upon o make
payment of outstanding amaount within 60 days fram the date of publication of this
notice, falling which further steps will be takan after expiny of &0 days from the date of
this notice under sub-section (4) of Section 13 of Securitization and Reconairuction of
Financial Assats and Enforcament of Security interest Act. 2002
Date: 04-10-2023,

Place; Hyderabad,

Sninivas Sio Subba Rao 2.
. Vijaya Srinath, Vide Regd. Sala
Deed Doc. No, 129001992, Dated
16.03.1802. and bounded by: -
Easl: Plol Mo: 15, West : Plol Mo
17, South: Plot Moo 33, Morh; 150
wide Fioad.

Authorised Officer,
State Bank of india

DATE OF tNCORPORATIONOF
CORPORATE PERSON

Np

18/06/1984

HERITAGE FINLEASE LIMITED

Plot No 83, Survey no. 43 to 46 & 48, Dwaraka Summit,

Kavuri Hills, Hyderabad, Telangana- 500033, India.

CORREGENDUAM
The undersignad issueed section nofice on 28.08 2023 for sake of property morigaged by
M. Dhanaprabhav Consultancy, in the Mana Telangana AND Financiad Exprass Mews
F“I Thae COoMmpany Mas miEndionsg BrTOMMsIUsSY Ehas I_'.lll!'!-il.'-ll'l!".'-l'lg BMOWM | INe actiint &8
Rs.78,06,607/- instead of Rs.44,14 385/- and sale dead no, as 1754/2021 instead of
TR0 . We reques! the Bidders 1o note the change.

PERSON IS INCORPORATED/ REGISTERED RoC-Hyderabad
LIABILITY IDENTITY NUMBER OF CORPORATE
PERSON

~5]"ADDRESS-OF THE-REGISTERED-OFFICEAND
PRINCIPAL OFFICE (IF ANY) OF CORPORATE
PERSON

61 LIQUIDATION COMMENCEMENT DATE OF
CORPORATE PERSON

U65993TG1984PTC004790
“PN79,RINO9;Jubitee Hills; =
Hyderabad -TG 500033

04-10-2023

Diate : (4-10-2023, Place : Hyderabad  Authorized Officer, HERITAGE FINLEASE LIMITED

1T NAME, ADDRESS EMAILADDRESS;
TELEPHONE NUMBER AND THE REGISTRATION
NUMBER OF THE LIQUIDATOR

Beena Nayar

Address : 15, SBI Colony,
Bagh Amberpet, Hyderabad-
500013

Email: beenanayar@rediffmail.com
Mobile No. - 9849986881

IP Reg.No: IBBI/IPA- 002/IP-
N00463/2017-18/11335

. Registered Office: 301-306, 3rd Floor, ABHIJEET -V,
fFincare Opp. Mayor's Bungalow, Law Garden Road, Mithakhal,
Small Finance Bank | Ahmedabad - 380006, Gujarat. www.fincarebank.com

€

LOAN AGAINST GOLD - AUCTION NOTICE ON “AS IS WHERE 15" BASIS

The below mentioned bormowern's have been issued notices to pay their outstanding
amaounts towards the loan against gold facilities availed from Fincare Small
Finance Bank Ltd ("Bank™). Since the bormower’'s has/have failed to repay his/their
dues, we are constrained to conduct an auction of pledged gold ems/articles
on 12 October 2023 between 11:00 AM - 03:00 PM (Time) at below mentioned
branches according to the mode specified therein. In case of deceased bormowers,
all conditions will be applicable to legal heirs. Please note that in the event of
failure of the above auction, the bank reserves its right to conduct another
auction without prior intimation.

Registered Office: 301-306, 3rd Floor, ABHIIEET -V,
Opp. Mayor's Bungalow, Law Garden Road, Mithakhali,

- fincare

Small Finance Bank | Ahmedabad - 380006, Gujarat. www.fincarebank.com
LOAN AGAINST GOLD - AUGTION NOTICE ON "AS IS WHERE 15" BASIS

The below mentioned borrower's have been issued notices to pay their outstanding
amounts towards the loan against gold facilities availed from Fincare Small
Finance Bank Ltd ("Bank®™). Since the borower’s has/have falled 1o repay hisheir
dues, we are constrained to conduct an auction of pledged gold items/articles
on 12 October 2023 between 11:00 AM - 03:00 PM (Time) at below mentoned
branches according 10 the mode specified therein. In case of deceased borowers,
all conditions will be applicable to legal heirs. Please note that in the event of
failure of the above auction, the bank reserves its right to conduct another
auction without prior intimation.

E-Auction Branch Details (E-auction will be conducted by using Weblink
hitps://gold.samil.in)

E-Auction Branch Details (E-auction will be conducied by using Weblink
hitps://gold.samil.in)

8TCAST DATE FOR'SUBMISSIONOF CLAIMS 03-11-2023

IDBI Bank Limited, Zonal Office,

Retail Recovery, Chapel Road, Ph Nos. 67694053/67694111
Email: sachin.harale@idbi.co.in, www.idbibank.in

M IDBI &

Notice is hereby given thatthe Sri Vishnu Finance and Tnvestment PviLid has commenced
voluntary liquidation on 04-10-2023.

The stakeholders of Sri Vishnu Finance and Investment Pvt Ltd are hereby called upon to
submit a proof of their claims, on or before 03-11-2023, to the liquidator at the address
mentioned againstitem7.

stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Date : 04-10-2023
Place: Hyderabad

Beena Nayar
(Liquidator)

The financial creditors shall submit their proof of claims by electronic means only. All other

RULE o(1) FOSSESSIUN NOUTICE (FOR IMVMOVABLE PROPERTY) |

Whereas
The undersigned being the Authorised Officer of the IDBI Bank Limited under the Securitisation
and Reconstruction of Financial Assets & Enforcement of Security Interest Act, 2002 (54 of 2002)
and in exercise of powers conferred under section 13(12) read with rule 3 of Security Interest
(Enforcement) Rules 2002, issued demand notice on 16-06-2023 calling upon the borrowers
Shri. Bathini Sridhar and Smt. Burra Mamatha to repay the amount mentioned in the demand
notice being Rs.11,32,731.01 (Rupees Eleven Lakh Thirty Two Thousand Seven Hundred
Thirty One and Paisa One Only) as on 15-06-2023 within 60 days from the date of the receipt of
the said notice. Since the demand notices have been returned undelivered, the same were
published in daily newspapers viz. Mana Telangana (Telugu) and Financial Express (English)
News Papers on 12-07-2023

The borrowers having failed to repay the amount, notice is hereby given to the borrowers and
the public in general that the undersigned has taken possession of the property described
herein below, in exercise of powers conferred on him under sub-section (4) of section 13 of
Act read with rule 8 of the Security Interest (Enforcement) Rules, 2002 on this the 30th day of
September, 2023.

The borrowers in particular and the public in general is hereby cautioned not to deal with the
property and any dealings with the property will be subject to the charge of IDBI Bank Limited for
an amount of Rs.11,54,686.11 /- (Rupees Eleven Lakh Fifty Four Thousand Six Hundred
Eighty Six and Paisa Eleven Only) as on 11-09-2023 interest thereon.

The borrowers attention is invited to provisions of sub section (8) of section 13 of the Act, in
respect of time available, to redeem the secured assets.

(As per memorandum of entry date 14-09-2017 and 06-09-2019 and accompanied
by declaration and undertaking in the matter mortgage by deposit of title deeds dated
31-08-2019)

All That premises bearing LIG Block No.A4, Flat N0.208, H.No.10-4a/208 in First Floor, having
its plinth Area of 509 Sq.feet. along with undivided share of land admeasuring 29.21 Sq.Yards
in Survey No.117/P, Situated at Thattiannaram Village. Abdullapurmet Mandal. (Previously
Hayathnagar Mandal) Rangareddy District, under Pedda Amberpet Nagar Panchayat,
Registration Sub District Saroornagar and bounded by BOUNDARIES : North: Open to Sky,
South: Block No.A4 Flat No.207, East: 6'-0” Corridor, West: Open to Sky, together with
all and singular the structures and erections thereon, both present and future.

Date: 30-09-2023 Authorised Officer
Place: Hyderabad IDBI Bank Limited

Nido Home Finance Limited
(formerly known Edelweiss Housing Finance Limited)

Registered office : 5 Floor Tower 3, Wing ‘B° , Kohinoaor city Mall,
Kohinoar City, Kirol Road, Kurla (West), Mumbai - 400070

BRANCH RELOCATION NOTICE

In continuation to our earlier Notice published on
July 13, 2023, in Financial Express, with respect to Branch
relocation, we, Nido Home Finance Limited (formerly
known as Edelweiss Housing Finance Limited), hereby
inform the general public and our customers that
we are relocating our Hyderabad branch to new
premises at below mentioned address with effect from
October 16, 2023.

MNido Home Finance Ltd.(formerly known as
Edelweiss Housing Finance Limited)

Shree Prashant Sai Towers, 3rd & 4th Floor, Plot No.68,
Municipal No. 8-2-248, Nagarjuna Hills, Road No.1,
Banjara Hills, Near Panjagutta, Hyderabad,

Pin Code : 500 082, State : Telangana

In case of any query, our existing customers may reach
out to our centralized customer service desk on below
mentioned contact details:
Email: assistance @ nidohomefin.com
Call Center: 1-800-1026371
(Monday - Friday 10 a.m. to 5 p.m.)
Looking forward to your continued support.

VAMA INDUSTRIES LIMITED

]
I @ CIN: L72200TG1985PLC041126.
Reqgd. Office: Door MNo. 8-2-248/1/7/78/12,13, Ground Floor, Block-A,

Lakshmi Towers, Nagarjuna Hills, Punjagutta, Hyderabad - 5000832,
website: www . vamaind.com. E-mail: cs@vamaind.com

MOTICE
NOTICE is hereby given that the 35th Annual General Meeting (AGM) of the Company is
scheduled to be held on Manday, 30t day of October, 2023 at 4:00 PM through Video
Conference (VC)/Other Audio Visual Means (0AVM) to fransact such items of
business as set out in the Motice calling the said AGM. Notice will be sent to the
members of the Company through electronic mode along with the Annual Report for
the financial year 2022-23, whose email addresses are registered with the
Company/Depositories and in physical mode to all such membars whose amail
addresses are not registanad,
The meeting will be conducted through VC/OAVM only, in compliance with the
applicable provisions of the Companies Act, 2013, SEBI (Listing Obligations and
Disclosure Requirements), 2015 and in accordance with circulars dated September
25, 2023, December 28, 2022, May 05, 2022, December 14, 2021, January 13, 2021
and May 5, 2020 read with circulars dated April 8, 2020 and April 13, 2020 issued by
the Ministry of Corporate Affairs (MCA) (collectively referrad to as 'MCGA Circulars') and
Gircukars issued by Securities and Exchange Board of India, from time fo time in this
regard. The AGM MNotice and the Annual Report will also be uploaded on our corporate
website - www.vamaind.com, website of stock exchange, www.bseindia.com and on
the wabsite of CDSL - wew. cdskindia,com.
The members who are holding shares in physical form or who have not registered their
email addresses with the Company can get the same registered with the Company for
the purpose of this AGM by sending their Name and Folio No/DP 1D and Client 1D to
bsshyd@bighsareonline.com (Email id of Company's Registrar and Share Transfer
Agent).
Process for shareholders whose email addresses are not registered with the
depositories for obtaining login credentials for e-voting on the resolutions proposed in
the notice:

= For Physical shareholders- pleasa provide necessary details like Folio Mo,
Mame of sharehalder, scanned copy of the shara certificate (front and back), PAN
(self attested scannad copy of PAN card), AADHAAR (self attested scanned copy
of Aadhaar Card) by email to the Company Secretary at csa@vamaind.com {or) to
the Company's Registrar and Share Transfer Agent at
bsshyd@bighsareonling.com.

= For Demat shareholders -, please provide Demat account details (LDSL-16 digit
beneficiary 1D or NSDL-16 digit DPID + CLID), Name, client master or copy of
Consolidated Account statement, PAN (salf attested scanned copy of PAN card),
AADHAAR (self attested scanned copy of Aadhaar Gard) by email to the Company
Secretary at cs@vamaind.com (o) to the Compamy's Registrar and Share
Transfer Agent at bsshyda@bighsaraonline.com. Altematively, email ID & mobile
number may be updated with respective Depository Participant which is
mandatory while e-Voting & joining virtual meetings through Depository.

« The Company Secretary shall co-ordinate with COSL and provide the login
credentials tothe above mentioned sharehobders.

= For further details, shareholders may refer section on "E Vioting" in the Annual
Report.

Further, members may contact Mr. Kallepally Bharath Kumar, Company Secretary and

Compliance Officer for any matter connected with receipt of Notice and Annual Repaort

by wrriting an e-mail o csd@vamaind. com, By order of the Board

ad/-
V. Atchyula Rama Raju

Diate: 04.10,2023 Maniaging Director

Place: Hyderabad DIN:00997493

ADDANKI - 23660000402273 | ALLAGADDA - 23660000778614 |
AMALAPURAM - 23660000416007 23660000837594 | AMAKAPALLE -
23660000853293 | ANANTHAPUR - 22660001279268, 23660000685199
23660000800904 | BADVEL - 23660000493170 | BOBBILI -
22660001337070, 22660001357672, 23660000450982, 2366000046697 2
| CHIRALA - 23660000501307 | CHITTOOR - CB ROAD - 22660001 278360,
23660000308121, 23660000466172, 23660000771487, 23660000915218
| DARSI - 23660000386342 | GUDIVADA - 22660001 331986 | GUNTAKAL
- 22660001304952, 226600013592124, 23660000387250 | GUNTUR
ARUNDALPET - 23660000374454 | KADAPA - 22660001300100,
236B0000053209 | KAKINADA SURYARAD PETA - 23660000778844 |
KALYANDURG - 22660001346102 | KANIGIRI - 23660000752206 | KAVALI
- 22660001335446 | KOVUR - 23660000388428, 23660000440371 |
KURNOOL - 23660000414%961, 23660000823271, 23660000834920 |
MADANAPALLI -CTM ROAD - 23660000110473, 23660000410488,
23660000495666 | MARKAPUR - 23660000509413 | MURALI NAGAR-
VISAKHAPATNAM - 23660000777586, 23660000808210, 23660000830337
| MAIDUPETA - 23660000379575 | NANDIGAMA - 23660000427176,
23660000798716 | NANDIKOTKUR - 22660001333777, 23660000452638
| MANDYAL - 22660001338508 | NARASANNAPETA - 23660000457159,
23660000787767 | ONGOLE - 22660001311939, 23660000897560 |
PALACOLE - 23660000817683, 23660000902443 | PIDUGURALLA -
23660000403252 | PONNUR - 23660000496724 | RAJAM -
22660001393742, 22660001419706, 22660001419926, 236600004508582
| RAJANAGARAM - 23660000228161 | RAMACHANDRAPURAM -
23660000399927, 23660000481463 | REPALLE - 23660000898718 |
TADEPALLIGUDEM - 23660000772465 | TADPATRI - 22660001332299,
23660000918463 | TIRUPATI - RC RODAD - 236600008354262 | TUNI -
23660000320713, 23660000405588 | VENKATAGIRIKOTA - 23660000422625
| VIJAYAWADA PATAMATA - 2266000135%0678, 22660001394181,
22660001419046, 23660000366900, 23660000370952, 23660000496794,
23660000823101, 23660000831065, 23660000874303, 23660000891731,
23660000896182, 23660000919401 | VIZIANAGARAM - 22660001320172,
22660001375447, 22660001397665, 23660000787927, 23660000820446
| YEMMIGANUR - 22660001291774, 22660001363770, 23660000412264,
23660000495246, 23660000513654, 23660000833102 |

Note: The auction is subject to certain terms and conditions mentionsd in the bid form,
which is made available before the commencement of auction.

G-

Manager

Fincare Small Finance Bank

advertising copy, it is not possible to verify its
contants. The Indian Express (P) Limited cannot
be held responsible for such contents, nor for any
loss or damage incurred as a result of
transactions with companies, associations or
individuals adversing in its newspapers or
Publications. We therefore recommend that
readers make necessary inquiries before sending
any monies or entering into any agreements with
advertisers or otherwise acting on an
advertisement in any manner whatsoever.

ACHAMPET - 22660001324414 22660001397215 23660000443855
23660000512586 23660000795722 | ARMOOR - 22660001335543
23660000527458 23660000666345 | BANSWADA - 22660001287692
22660001313825 22660001321970 22660001372012 22660001375637
22660001375817 22660001399482 23660000358355 23660000437047
23660000447828 23660000515891 23660000524473 | BHUPALPALLY -
22660001304932 23660000413453 23660000431068 23660000442717 |
BODHAN - 23660000518115 | CHOUTUPPAL - 23660000365502
23660000451250 23660000467860 23660000508854 | GHANPUR -
22660001373371 23660000307563 | HANAMKONDA KUCG ROAD -
22660001288071 22660001310711 22660001319214 22660001345114
23660000428984 23660000787207 | HUSNABAD - 22660001336622
22660001349677 22660001374972 | HUZURABAD - 22660001324944
22660001342020 23660000365122 23660000401255 23660000402733
23660000426828 23660000428234 23660000451120 23660000495836
23660000505660 23660000515451 23660000826495 23660000851307
23660000891701 | HYDERABAD- BANJARA HILLS - 23660000323222
23660000604243 23660000905277 23660000921386 | HYDERABAD-
KUKATPALLY - 2266000134747 22660001379220 23660000469006
23660000479437 23660000480314 23660000483269 23660000865681 |
JAGTIAL - 22660001336912 22660001349757 23660000377559
23660000413833 23660000514843 23660000623427 | JOGIPET -
22660001311309 22660001331141 22660001355005 22660001364378
22660001372522 23660000827183 23660000579654 | KAMAREDDY -
22660001286004 22660001287662 22660001300600 22660001307197
22660001316660 22660001346392 22660001349417 22660001350084
22660001350244 22660001363260 22660001394201 22660001400132
23660000388478 23660000569838 23660000835268 | KARIMNAGAR -
22660001291744 23660000407884 23660000824039 | KODAD -
23660000387 400 23660000400767 23660000449104 23660000495506 |
KODANGAL - 22660001340383 | KONDAMALLEPALLI - 22660001352071
22660001383252 23660000402993 236600004759207 | KOTHAGUDEM -
22660001304172 22660001320622 23660000436579 23660000448596 |
MADHIRA - 22660001286014 22660001390698 2366000035881148
23660000779103 | MAHABUBABAD - 226600012591994 22660001337590
22660001344116 22660001361933 22660001367342 22660001378202
22660001394881 23660000371300 23660000420669 23660000426598
23660000444683 23660000459435 23660000460733 23660000474896
23660000531950 23660000862836 | MAHBUBNAGAR - 23660000421967
23660000455883 23660000462229 23660000497283 23660000499869 |
MANTHANI - 22660001281624 23660000389296 23660000424562 |
MEDAK - 22660001299080 23660000476573 | MIRIYALGUDA -
22660001372832 23660000380183 23660000381421 236600004527 38
23660000527758 | MOTHKUR - 23660000868995 | NAGARKURNOOL -
22660001383752 23660000810075 | NALGONDA - 22660001295207
226600013599522 23660000465403 | NARAYANAPET - 22660001377043
22660001393892 23660000518605 23660000834160 | NARAYANKHED -
22660001288101 22660001352971 22660001372902 22660001387874
23660000368806 23660000432446 23660000450712 23660000487002
23660000513154 23660000513564 | NARSAMPET - 22660001386776
23660000425840 23660000427566 23660000464255 23660000478169
23660000481433 23660000484137 23660000873935 | NIZAMABAD -
23660000326006 23660000437487 236600004975673 23660000506268 |
PARKAL - 22660001281703 22660001300840 22660001325752
22660001378982 22660001382463 22660001405612 23660000395084
23660000425460 23660000440041 23660000507746 23660000788965
23660000790861 23660000793665 | PEDDAPALLI - 22660001294089
22660001329515 23660000395504 23660000422865 23660000432636
23660000494488 | RAMAYAMPET - 22660001305003 | SANGAREDDY -
22660001306359 22660001316800 23660000099412 23660000392680
23660000431128 23660000512616 23660000802051 | SATHUPALLY -
22660001332799 22660001339456 22660001354297 | SHADNAGAR -
22660001325592 23660000825507 | SIDDIPET - 2266000131050
22660001363660 23660000010671 23660000504882 23660000793465
23660000857456 23660000857496 23660000877568 23660000903421 |
SURYAPET - 22660001309203 23660000372368 23660000442617
23660000510620 23660000831745 23660000952807 | THALLADA -
23660000013915 23660000374114 | THORRUR - 22660001324514
23660000375783 23660000400067 | VEMULAWADA - 23660000380913
23660000387340 23660000404960 23660000414451 23660000425090
23660000436189 23660000439783 23660000441359 231660000480244
23660000486953 23660000502955 23660000512346 23660000517547
23660000519143 23660000874113 |

UNION BANK OF INDIA
spfeteren dan Liveior Bk
- L{n T 803791-NANDYAL

= B 3-282, Byrmal Street, Nandyal

ubin0803791@unionbankofindia.bank, Ph.No. 08514-242933
POSSESSION NOTICE {RULE 8(1) OF SECURITY INTEREST
(ENFORCEMENT) RULES 2002} (For immovable property)

WHEREAS The undersigned being the Authorized Officer of erstwhile
Andhra Bank, now Union Bank of India under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest
Act, 2002 (Act 54 of 2002) and in exercise of powers conferred under
Section 13 (12) of the Act read with Rule 3 of the Security Interest
(Enforcement) Rules, 2002 issued demand notice dated 10-07-2023
calling upon the Borrowers: (1) Mrs. BOMMIREDDY TULASAMMA
W/o Late Mr. B Prathap Reddy, House No. 1-65, Main Road,
Santha Juturu, Nandyal District - 518513. (2) Mr. BOMMIREDDY
SRIKANTH REDDY S/o Late Mr. B Prathap Reddy, House No.
1-65, Main Road, Santha Juturu, Nandyal District - 518513.
Co-Obligant : 1. Mr. PALASANI MAHESWARA REDDY S/o Mr. P.
Bali Reddy, House No. 1-91, Main Road, Santa Juturu, Nandyal
District - 518513 to repay the amount mentioned in the notice
being Rs. 49,89,886.39 (Forty Nine Lakh Eighty Nine Thousand
Eight Hundred Eighty Six Rupees and Thirty Nine Paise) within
60 days from the date of receipt of the said notice.
The Borrower having failed to repay the amount, notice is hereby
given to the Borrower and the public in general that the undersigned
has taken possession of the property described herein below in
exercise of powers conferred under Section 13 (4) of the said
Act read with rule 8 of the Security Interest (Enforcement) Rules,
2002 on this the 30" day of September 2023.
The Borrower in particular and the public in general is hereby
cautioned not to deal with the property and any dealings with the
property will be subject to the charge of Union Bank of India for
an amount of Rs. 49,89,886.39 (Rupees Forty-Nine Lakh Eighty
Nine Thousand Eight Hundred Eighty Six Rupees and Thirty Nine
Paise) as on 02-07-2023 and interest thereon.
The borrowers attention is invited to provisions of sub-section
(8) of section 13 of the Act, in respect of time available, to
redeem the secured assets.

DESCRIPTION OF IMMOVABLE PROPERTY
All that part and parcel of Industrial land and Godown an extent
of AC 2.00 cents (87457.50 SFT) belongs to Smt. Bommireddy
Tulasamma W/o Sri B. Prathap Reddy Situated in Sy No 439/1
and 442 backside of Indian Oil Petrol Bunk Ayyalur Village,
Nandyal town and district, under the jurisdiction of Nandyal sub
Registration and Registration District of Nandyal. Bounded by
Item |: Extent/Area: Ac 1.38 ' cents. Sy no: 439 pyki . Doc:
137/2006 Dated 12.01.2006. East: Land of Vendors, West: Rastha
with a width of 30 links, North: Lands of B Sudhakar and
Anjaneyulu, South: Land of C Pedda Pullaiah.
Item Il: Extent/Area: AC 0.65 cents. Sy No.: 439/1 pyki (45
cents), 442 pyki (20 cents) Doc No0:162/2006 Dated 16.01.2006.
East: Rastha, West: Land of B Thulasamma, North: Land of B Sudhakar and others,
South: Lands of C Pedda Pullaiah etc.
Date : 30.09.2023
Place : Nandyal

AUTHORISED OFFICER
Union Bank of India

[ Chola

e o I de

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIITED]

Corporate office address:-Chola Crest,Super B, C54 & C55,4,
Thiru Vi Ka Industrial Estate, Guindy, Chennai - 600 032

time available, toredeemthe secured assets.

POSSESSION NOTICE [(APPENDIX IV) [Under Rule 8(1)]

WHEREAS the undersigned being the Authorised Officer of M/s. Cholamandalam Investment And Finance Company Limited , under
the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (54 0of 2002), and in exercise of
the powers conferred under Section 13(12) read with Rule 9 of the Security Interest (Enforcement) Rules, 2002 issued Demand Notice
dated mentioned below under Section 13(2) of the said Act calling upon you being the borrowers (names and addresses mentioned
below) to repay the amount mentioned in the said notice and interest thereon within 60 days from the date of receipt of the said notice. The
borrowers mentioned herein below having failed to repay the amount, notice is hereby given to the borrowers mentioned herein below and
tothe publicin general thatthe undersigned has taken possession of the property described herein below in exercise of powers conferred
on me under sub-section (4) of Section 13 of the Act read with Rule 8 of the Security Interest (Enforcement) Rules, 2002. The borrowers
mentioned hereinabove in particularand the publicin general are hereby cautioned notto deal with said property and any dealings with the
property will be subject to the charge of M/s. Cholamandalam Investment And Finance Company Limited for an amount as mentioned 1.
herein underand interest thereon. The borrower's attention is invited to provisions of sub-section (8) of Section 13 of the Act, in respect of

Note: The auction is subject to certain terms and conditions mentioned in the bid form,
which is made avallable before the commencement of auction.
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Fincare Small Finance Bank

SCHEDULE I
FORM A

PUBLIC ANNOUNCEMENT

[Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process) Regulations, 2017]

FOR THE ATTENTION OF THE STAKEHOLDERS OF SYSTOPIA INDIA PRIVATE LIMITED

Both are R/o. At
9-134, NEAR HANUMAN

Thousand Six ' Mandal, Karimnagar, District., and under the jurisdiction o
Hundred Sixty ' Syp-District Registration and District Registration

S. Name andAddressofthe  DateOfDemand  O/S AMT Description Of The Property Possessed Date Of 3. Authority under which Corporate Person
No. Borrowers&Loan Alc no. Notice Possession is incorporated / registered

Loan Account Nos. Rs.2484663/- RCC Roofed house Door No. 1-47/1/F, having a plinth area 4. Corporate Identity No./ Limited Liability
" HLO4KRM000006336 8 (Rupees Twenty 1008.00 sft, Total area 121.00 Sq. Yards or 101.64 dentification No. of Corporate person

SILIVERU GANGAIAH o Four Lakhs  sq.mtrs., Constructed in Plot no. 23 (Part), out of in sy.no . i

SILIVERU SRILATHA 2 Eighty Four 312, situated at arepally Rev. Village of karimnagar Rura 5. Address of the registered office and

Possession date: 30-Sep-2023

financialexp.epapr.in

TEMPLE, Luxettipet, Three Only)  karimnagar. BOUNDARIED :-NORTH Plot no. 22.SOUTH L
TELANGANA 504215 aS0N  piot no. 24 of Bethi Prameela.EAST Part of Plot n0.23 6. Liquidation commencement date of
11-07-2023 and \y 1. 0 feet wide road. Corporate Person
interest thereon. 7 Name
Date:30-Sep-2023 For CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED " Address
Place: Luxettipet AUTHORISED OFFICER
o St t B k f I d' ADB Narsapur Branch,
a e an 0 n Ia Medak District, E-mail ID’s

conditions of the E-Auction of the property natifed balow,

E-Auction Sale Notice Under SARFAESI ACT, 2002

E-Auction-cum-sale of Immovabde assets, under the Securitization & Reconstruction of Financial Asseis and Enforcement of
Security Interest Act, 2002, mortgaged to State Bank of India. Interested purchasers are advised fo comply with the farms and

Telephone Number

Mame of Acoound / Bomower(s) & Directors
Guarantar(s) | Progrietor Pariners | Morgagors

Details of Property & Mame of Cwmer AMovable! Immovable
B) Mature of Possession, (Physical or Symbelic) C) Movable

A Resanie Price 8.
B) EMD, C) Acreur

Principal office (if any) of Corporate Person

Registration Number of the Liquidator

Last date for submission of claims

S| # Particulars Details
Name of Corporate Person SYSTOPIA INDIA PRIVATE LIMITED
2. Date of incorporation of Corporate Person 22/10/2018

Registrar Of Companies, Hyderabad
Ministry of Corporate Affairs

U72200TG2018PTC127780

Flat No.604, O-Block, Quartz - Rainbow
Vista, Hari Ramhills, Moosapet, Kukatpally,

Hyderabad-500018, Telangana, India.
30.09.2023

Malireddy Ramana Reddy,

8-3191/155 (16/A), Vaishnavis Sai Saurabh
Residency, Vengal Rao Nagar,

Beside Sai Darshini Tiffin Centre,
Hyderabad-500038, Telangana

ramanareddycsrp@gmail.com;
systopiavoluntaryliquidation@gmail.com
+91-9059779006

Reg No. IBBI/IPA-003/IP-N00308/2020-2021
113452.

Within 30 days from liquidation
commencement date i.e. 29.10.2023

Detzils for EMD eiz

Smt. Anabham Tejaswi Wio 5ni.
Anabham Anjaneyulu, Add: 2-19-831,
Plot No. 164, Ground Floor, Kalyanpuri,
Uppal, Hyderabad

Alc No's: 30162807635 | 301 7TTTEE00T
Date of Demand Mobice; 03.04.2023
Date of Possession Notice © 05.06.2023
Outstanding : Rs.51,09,471/- as on
03.04.2023

All that part and parcel of Flat No.405, Forth Floor, Municipal Mo, 4-7- A)
1390405, Ganga House, Uppal, Hyderabad, admeasuring 1125 Sft
of Plinth area and Car Parking Space Nod admeasuring 100 Sf,
together with 28.00 5q yds or 23.4 Sq.Mtrs., proportionate undivided
share of Land out of 1035 Sg.Yds. or B65.36 Sqg.Mtrs., on Plot No's.
7 & 3, situated at Zaheer Nagar, Nacharam, under GHMC Kapra
Circle, Uppal Mandal, Medchal Malkajgiri District, belonging to Smt.

" Wide Road, B) Physical Possession, C) NIL
E-auction Date and Time : 19.10.2023 from 2.00 PM to 32.00 PPM,

with Auto extensions of 5 minutes duration each till auction close

Inspaction date & time of the propertylies) - 15102023 11.00 AM to 4.00 PM
Late date for Submission of Offfine | Online application for bids with EMD: 18.10.2023 at 2.00PM

liquidation on 30.09.2023.
Rs.50,59,000/-

B} EMD item 7.

Rs.3, 00, 200/
C) DD PO

Notice is hereby given that the SYSTOPIA INDIA PRIVATE LIMITED has commenced voluntary

The stakeholders of SYSTOPIA INDIA PRIVATE LIMITED are hereby called upon to submit a
proof of their claims, on or before 29.10.2023, to the liquidator at the address mentioned against

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Anabham Tejaswi Wio Sri. Anabham Anjaneyulu, vide Sale Deed ! Submission of false or misleading proofs of claim shall attract penalties.

Doc No 286372020, D1:24.02.2020, 5.R.0 at Uppal and bounded by
-Easl : Plot No. 9, West : Neighbour's Properly in Survey No. 2221
Part, North : Meighbour’s Property & R.R. Labs Fencing, South : 30'-

TERMS & CONDITIONS :

ASSOCIATES, on Mobile Nos. 98480:9600. In office hours during the working days.

The bid price 1o be guoted and submétted online shall be above the resene price.

1) The auction sale will ba “online E-auction / Bidding through websita (hitps:iwww.bankeauctions.com).

2) Intending bidders shall hold a valid email address. The interested bidders shall submit their EMD through Web Portal:
https:/’'www.bankeauctions.com (the wser ID & Password can be obtzined free of cost by regisiering mame with
hitps:{hwww bankeauctions.com) through Logn 1D & Password. Dharani Krishna -
bankeauctions.com and for any properly related query may contact SBI, ADB Narsapur Branch, Medak District, Authorised
Officer's Name: Sri. Sunil Gandhi, Mobile No: 9381475657, e-mail |D:shi.04T20@sbi.co.in, Authorised Agent : Mis, SRI TULASI

M # 9948182222, Heip Line support

3) The EMD at 10% of reserve price shall be payable through Demand Draft [ NEFT [ RTGS infavour of State Bank of India, ADB
Marsapur Branch [04720), Medak District, IFSC : SBINOO04T20 before 2 P.M on 18.10.2023. A Copy of the duly filled in bid form

alang with the enclosures submitted onbng, indicating UTR number of EMD to be forwarded to the Authorized Officer, Sri. Sunil
Gandhi, State Bank of India, ADB Narsapur Branch, Medak District. Mabile No: 9381475657,

For more detaiis visit 1) hitps:/isbi.bankeacctions.com  2)www.sbi.coin 3)weww.ienders.govin

The Indian Express.

Date : 04-10-2022, Place : Narsapur.

adi- Authorized Officer, State Bank of India

For the Indian Intelligent.

Bid Mutiplies Place:Hyderabad Sd/- (Malireddy Ramana Reddy)
Rs, 10,000- Date :03/10/2023 Liquidator
indianexpress.com
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